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2.05 PM   Sh. Ram Niwas Goel, Hon’ble Speaker in-Chair 
 

1.  2.05 P.M. The Chair greeted Shri Jarnail Singh, MLA on his Birthday. 

2.  2.06 P.M. Special Mention(Rule-280) :-  
 

The following Members raised matters under Rule-280 with the 
permission of the Chair :- 
1. Shri Somnath Bharti 
2. Shri Asim Ahmed Khan 
3. Ms. Alka Lamba 
4. Shri Vijender Gupta 
5. Shri Mohinder Goyal  
6. Shri Jagdish Pradhan  
7. Shri Som Dutt 
8. Shri Sandeep Kumar 
9. Shri Adarsh Shastri 
10. Shri Anil Kumar Bajpai 

(Shri Ajay Dutt was also allowed to mention his matter). 
 

3.  2.35 P.M. Papers to be laid on the Table :- 
 

Shri Satyendar Jain, Hon’ble Minister laid the copies of the following 
on the Table of the House (on behalf of Shri Manish Sisodia, Hon’ble Deputy 

Chief Minister) :- 
 

I. Annual Report of the financial year 2014-15 in respect of Ambedkar 
University, Delhi (Hindi and English versions). 

 

II. Annual Report for the year 2015-16 of the Delhi Co-operative 
Housing Finance Corporation Ltd. (Hindi and English versions). 
 

4.  2.46 PM Members of the Ruling party requested the Chair to allow discussion on 
the Municipal Corporations which were allegedly delaying works under 
the MLA LAD Scheme.  The Chair assured that the discussion would be 
held later in this regard. 
 

5.  2.50 P.M. Discussion on Annual Budget (2017-18) :- 
 

Discussion on Annual Budget (2017-18) presented by Shri Manish 
Sisodia, Hon’ble Deputy Chief Minister on 08 March 2017 :- 
 

The following Members participated in the discussion :- 
1. Ms. Alka Lamba 
2. Shri Nitin Tyagi 
3. Shri Anil Kumar Bajpai 
4. Smt. Sarita Singh 
 

6.  3.43 P.M. Hon’ble Lieutenant Governor’s Message: The Chair informed that he 
had received a Message from the Hon’ble Lieutenant Governor vide which 
it had been conveyed that the Hon’ble President of India had considered 
the “Minimum Wages (Delhi) Amendment Bill, 2015 (Bill No.13 of 2015)” 
and directed that the Bill be returned to the Legislative Assembly of the 
National Capital Territory of Delhi for reconsideration. 



 
 

7.  3.44 P.M. Discussion on Annual Budget continued :- 
5. Shri Rajendra pal Gautam 

 

8.  4.00 P.M. The Chair adjourned the House for 30 Minutes for tea-break. 

9.  4.35 P.M. House reassembled. 
Hon’ble Speaker in-Chair. 
 

10. 4.36 P.M. Discussion on Annual Budget continued :- 
 

6. Smt. Bandana Kumari 
7. Shri Shridutt Sharma 
8. Shri Jagdish Pradhan (Hon’ble Deputy Chief Minister intervened) 
9. Shri Ved Prakash 
10. Shri Jarnail Singh 

 

11. 5.20 P.M. Discussion on MCDs about MLA LAD Schme :- 
The following Members participated in the discussion on alleged delay in 
implementing MLALAD works by MCDs :- 
 

1. Shri Adarsh Shastri 
2. Smt. Sarita Singh 
3. Shri Akhilesh Pati Tripathi 
4. Shri Girish Soni 
5. Shri Mohinder Goyal 
6. Shri Jitender Singh Tomar 
7. Shri Som Dutt 
8. Shri Somnath Bharti 
9. Shri Vijender Gupta  

 

(6.15 P.M. : The House agreed to extend the sitting by 15 Minutes)  
 

Shri Satyendar Jain, Hon’ble Minister of Urban Development replied 
to the discussion. 
(6.28 P.M. Sh. Vijender Gupta, Leader of Opposition & Shri Jagdish 
Pradhan walked out in protest in the midst of the Hon’ble Minsiter’s 
reply). 
 

12. 6.31 P.M. The Chair adjourned the House upto 02.00 PM on Friday, 10 March 
2017.  
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